
23.05.2017          J-1              PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

23.05.2017
COURT NO. 1 
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 4.30 P.M.

1. W.P.(C) 1672/2017 KHUSHBU KAUSHIK(MINOR) THR. HER FATHER   SUNIL KUMAR JHA
LT. COL. RAJESH CHANDRA KAUSHIK   ASHOK KUMAR,
VS. CENTREAL BOARD OF SECONDARY          SHUBHAM SINGH, 
EDUCATION & ORS.   ROMY CHACKO

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 2.15 P.M

1. W.P.(C) 10392/2016 SRISHTI ANUJ AGGARWAL 
VS. GOVT OF NCT OF SATYAKAM, 
DELHI AND ORS. ARAB SINGH

COURT NO.32  
HON'BLE MR. JUSTICE R.K.GAUBA

1. W.P.(CRL) 2681/2016 RUPESH RANJAN J.K. SINGH, PETITIONER IN PERSON 
VS. STATE AND ANR. SANJAY LAO, SIDDHARTH SINDHU

PRAVEEN KUMAR

    HIGH COURT OF DELHI                            
    22ND MAY,2017                              REGISTRAR (LISTING)



23.05.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-A) 
HON'BLE MS. JUSTICE  INDERMEET KAUR

18. CS(OS) 1763/2010          FERRERO SPA AND ANR          D.NEHA REDDY, MRINALI MENON 
                              Vs. SHRI MAA DISTRIBUTION (INDIA)                              
                              PVT LTD & ANR                                             

********

 COURT NO. 20   (OS – D)
                      HON'BLE MR. JUSTICE VIBHU BAKHRU

    AT 02.15 P.M.

28. O.M.P. (COMM) 350/2016    COSMO FERRITES LTD           ANSHUMAN  SOOD               
                              Vs. PRAGYA ELECTRONICS PVT                                
                              LTD   & ORS.                                              

**********

COURT NO.  9 
HON'BLE MS. JUSTICE DEEPA SHARMA

    AT 02.15 P.M.

1.  CS(COMM) 1124/2016        INDURE  PRIVATE LIMITED      SANDEEP SETHI, PRASHANT MEHTA,
                              Vs. HEIDELBERG CEMENT LIMITED GAURAV MALIK,SOLI J. SORABJEE,
                              AND ANR                      KRISHNENDU DATTA, AJAY GOYAL,

BIKASH MOHANTY, AMIT K. SINGH,
SHANTANU,RAKESH PATHAK,GAURAV DUGGAL 

                            
2.  CS(COMM) 89/2017          LOUIS VUITTON MALLETIER     PRAVIN ANAND, DHRUV ANAND,   
    I.A. 13470/2014           Vs. GAURAV BHATIA & ORS.      UDITA PATRO, SHAMIM NOOREYEZDAN, 
    I.A. 21815/2014                                        ANIL SHARMA 
 
3.  CS(OS) 1161/2015          RAKESH GUPTA & ANR           SANJAY GOSWAMI,DEEPAK        
    I.A. 8777/2015            Vs. SUSHIL KUMAR GUPTA & ORS CHOPRA, MANPREET GILL      
    CRL.M.A. 18029/2015                                                                 

***** 
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